DIVISION BENCH P-107
COURT - II
NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA
C.P. (IB)/1952(KB)2019

CORAM: 1. HON'BLE MEMBER(J), SHRI ROHIT KAPOOR
2. HON'BLE MEMBER(T), SHRI HARISH CHANDER SURI

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 18™ MAY, 2022, 10:30 A.M

SACHIN TALREJA
VS

IN THE MATTER OF SAHARA INDIA COMMERCIAL CORPORATION LIMITED

UNDER SECTION IBC UNDER SEC 9

Counsel / Authorised Representative appeared physically/through video conference:

For OC : Mr. Dilawar Khan, Adv.
For CD : Mr. Jishnu Chowdhury, Adv.
ORDER
1. Ld. Counsel on both sides present.
2. It is submitted by the Ld. Counsel for the parties that the matter has been settled at

Rs.10,05,325/-. Ld. Counsel for the Corporate Debtor has handed over two cheques bearing
no.434652 dated 17/05/2022 for Rs.5,05,325/- and no.434653 dated 24/05/2022 for Rs.5,00,000/-,
both drawn on Punjab National Bank, Chowringhee (Kolkata) West Bengal 700071. These two
cheques have been accepted by the Ld. Counsel appearing on behalf of the Operational Creditor on
instruction from the Operational Creditor. As soon as the two cheques are encashed, the

CP(IB)1952(KB)2019 shall be withdrawn.

3. For that purpose the matter is listed on 09/06/2022.
Harish Chander Suri Rohit Kapoor
Member (Technical) Member (Judicial)

hb.




